FORM G
INVITATION FOR EXPRESSION OF INTEREST

INVITATION FOR EXPRESSION OF INTEREST FOR “RAM LAL ANEJA FOODS PRIVATE
LIMITED” CURRENTLY NON-OPERATING AND BASED OUT OF JALALABAD PUNJAB
(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS
1. | Name of the corporate debtor along with RAM LAL ANEJA FOODS PRIVATE
PAN/CIN/LLP No. LIMITED
CIN: U15400PB2010PTC033665
2. | Address of the registered office Registered office:
Shop No 32 New Grain Market
Jalalabad West Punjab- 152024
3 | URL of website Not Applicable
4. | Details of Place where majority of fixed Assets are |Not Known
located
5. | Installed capacity of main products/ services Not Applicable
6. | Quantity and value of main products/ services |Not Applicable
sold in last financial year
7. | Number of employees/ workmen Not Known
8. | Further details including last available financial |May be obtained by sending an email
statements (with schedules) of two years, lists of |to
creditors, relevant dates for subsequent events of | ]
the process are available at: cirp.rlafood@gmail.com
9. | Eligibility for resolution applicants under section |May be obtained by sending an email
25(2)(h) of the Code is available at: to
cirp.rlafood@gmail.com
10.| Last date for receipt of expression of interest 31.03.2023
11.| Date of issue of provisional list of prospective [10.04.2023
resolution applicants
12.|Last date for submission of objections to|15.04.2023
provisional list
13.| Process email id to submit EOI cirp.rlafood@gmail.com
£) *j.Lt o ‘ /l!
wltl! )
Akhil Ahuja e e

Interim Resolution Professional

In the Matter of M/s Ram Lal Aneja Foogls Private Limited

Registration Number IBBI/IPA-001/IP-#

-6207272020-2021/13213

Email: For Correspondence — cirp.rlafood@gmail.com
Email: Regd. With IBBI — caakhilahuja@gmail.com
Date: 13th March 2023

Place: New Delhi
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Five tolas gold and Rs 8,000

cash in Sudra stolen

DAULAT CHAUHAN

JAWALI: The incident of theft has been
carried out by unknown thieves in Gram
Panchayat Bharmad. According to the
information received, Santosh Kumari's
wife Lekh Raj resident Sudra has lodged
a complaint that on March 10. She slept
in the house at night and woke up in the
morning to see that the contents of the
cupboard in the second room were
scattered and when she looked in the
cupboard, she found gold kept in the
cupboard. Cash worth eight thousand
was found missing along with silver
jewelry. Santosh Kumari told that gold
mangalsutra, gold necklace, gold tika, a
pair of earrings, two gold rings, one tola
biscuits, silver anklets and cash worth
eight thousand have gone missing in the
cupboard. About five tolas of gold and
cash have been stolen. As soon as the
information was received, the police
reached the spot and started the
investigation. SP Nurpur Ashok Ratna

District level women's competition to be

organized on Mar 21

RAMAN GUPTA

KAITHAL: District Sports and Youth Program Officer Ramnivas said that, on the occasion of
International Women's Day, district level Women's competition will be organized. He told that
the age group whose date of birth after January 1, 2005 is less than 18 years and female
players with date of birth before January 1, 2005 are eligible. The participants have to give
their birth certificate ID proof and last date to submit names is 15th March. Incharge for an
event will be Kabaddi instructor Rohtash Kumar. Women players from different departments
and institutions can participate in this competition. He also informed that on March 21, the
quarter-final and pre-quarter-final matches of Kabaddi, semi<inals and final matches would
be held on March 22 at Kaithal Indoor Stadium. The entry for badminton at Indoor Stadium
Kaithal will be from 7 to 8 pm. A Judo competition will be held at Indoor Stadium Kaithal on
March 24, for which the weights will be done from 7 to 8 in the morning. |

State level meeting of

CM Sukhu to present his oy,
first budget on Mar 17 [ yjitjy

language carefully towards the

said that the police have registered a
case in this regard and started action.

MC Officials aware of
Right to Information Act

KULDEEP SOOD

BARNALA: Municipal Council officials of
Barnala district consider the Right to
Information Act, which brings
transparency in government work and
policies, by the central government to be
a touchstone. An applicant, on the
condition of anonymity, said that about
five months ago, he had written an
application to the executive officer of the
local municipal council under the Right-
to-Information Act, 2005, that The
number of cowsheds in Barnala area
and how much funds the Barnala
Municipal Council gives to the cowsheds
annually or monthly. It should be said
that this application has been written for
several months but no written response
has been received yet. According to the
applicant, the entire structure of the
Municipal Council is in shambles. It is
worth mentioning that he had been
elected as the President of the Municipal
Council before the coming of the AAP
government.
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SHIMLA, MAR 12

Himachal Pradesh Chief
minister  Sukhvinder Singh

Sukhu who hold the portfolio of
finance would present General
Budget of Himachal Pradesh on
March 17 as the Budget session
being convened by the Governor
at council Chamber at Shimla
from March 14.2023.
Interacting with media
person about the preparation of
Budget session Vidhansabha
speaker Kuldeep Singh Pathania
stated that during session house
would conduct total 18 meetings
in the budget session as the
Chiet Minister Sukhwinder
Singh Sukhu would present his
first general budget gor finical
year 2023-24 on March 17. The
members of house would
participate in budget discussion
till March 23. Twi days of March
16 and March 24 would be
dedicated for the private
members' days and the house
would voted the budget on

March 29. For the session
members of Assembly already
given notice to ask and get reply
of, 543 starred and 189.
Members of the House should
sent notice to raise questions till
March 22 tor Vidhansabha
Secteriat by online and oftline.
To run the session in smoothly
and allow members to
participate under the rules
Speaker had also convened an
all-party meeting on March 13.

Mr Pathania said that he would
appeal all the poltical parties
and members to help him to run
the proceedings of the House in
a peaceful manner and
maintaining dignity of the
august house. Replying to the
call of prorest by BJP against
the Speaker and statement made
by former Assembly Speaker
Vipin Parmar, Mr Pathania
advised former Speaker that he
would warned him to choose his

chair. He said that Parmar
himself has been the Speaker of
this house and the media and the
then members know everything
about his conduct and it is also
present in the records. The
Legislative Assembly has been
formed recently there every one
would want to discuss the issues
and problems of related to
public  interest  moreover
opposition and BJP Legislative
members would get enough
time to raise their point of view
but every member should kerp it
in their mind that house couldn't
be allowed to become a
platform for politics and it
should House run within the
ambit of the rule , not under the
durass of the opposition,
Speaker added. This is second
session of 14 th Legislative
Assembly as winter and oath
taking ceremony have been
happened at Tapovan
Dharmshala assembly complex
which was also addressed by the
Governor.

JOGINDRA DEV ARYA
BANGANA, MAR 12

A 2-day State level meeting of
Bhartiyva Kisan Sangh was
organized in Samur under
chairmanship of State President
Dr. Somdev Sharma.
Strengthening the organization
was discussed in the meeting.
Surendra Kumar, Regional
Organization  Minister  of
Bharatiya Kisan Sangh was
specially  present in the
meeting. State organization
minister of Bharatiya Kisan
Sangh, Hariram gave
inspirational information to the
farmers about the establishment
of Bharatiya Kisan Sangh and
the rights of farmers in detail
and about poison-free organic

farming in this programme. In
his presidential speech,
Regional Organization
secretary of Bhartiya Kisan
Sangh, Surendra Kumar said
that the Kisan Sangh was
established on March 4, 1979 in
Kota city by the great thinker
and social worker Dattopant
Thengadi. He discussed with
more than 600  farmer
representatives from across the
country. The need for a non-
political organizer was felt for
the overall development of the
farmers. Kisan Sangh continues
to raise the problems of farmers
across the country before the
government. Kisan Sangh
conducts agitational, creative
and organizational programs
across the country.

Jairam Thakur doing patty VHP's training classes will
politics : Puneet Malhi

SANJAY AGGARWAL
DHARAMSHALA, MAR 12

Himachal Pradesh Congress
Party Secretary Puneet Malhi
has said that Jairam BIJP
Mandali is doing petty
politics by raising hue and
cry over its anti-people
policies. Tired of his defeat,
Jairam Thakur is making his
world laugh by playing
drama by resorting to lies.
Accusing the former BJP
government of implementing
oppressive policies on the
public, Puneet Malhi said
that due to the wrong
policies of the BIP, the
treasury of the state has
become empty today. He said
that the wrong decisions
taken by the leader of the
opposition Jairam Thakur by
misusing the power, on
which he is now trying to
make political ends meet,
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will never be fulfilled. Now
the public has also come to
know that the former BJP
government had opened
institutions without budget to
grab the vote bank during
election time, in which the
future of the children was not
secure. Puneet Malhi said
that the BJP knows that the
people have thrown it out of
power and given a strong
Congress government under
the leadership of Chief
Minister Sukhwinder Singh
Sukhu in every state. Chief

Minister Sukhwinder Singh
Sukhu is bringing them in
front of the public one by
one, due to the wrong
policies which were run by
the former BJP government
during its tenure, due to
which the BJP leaders fear
that in the coming days the
noose may tighten on them
as well. Malhi said that Chief
Minister Sukhwinder Singh
Sukhu has taken the
initiative to develop district
Kangra as a tourist city of the
state, while the former BJP
government treated the
people of district Kangra
step-motherly for five years
and in the name of
development, Along with
misled the entire state.
Puneet Malhi said that due to
the dictatorial Modi
government sitting at the
center, inflation is at its peak
today.

6-day training

start from Pratipada: Tushar programme held

S GAUTAM
BADDI, MAR 12

The meeting of Vishwa Hindu
Parishad Organizational District
Nalagath was held under the
chairmanship of Provincial Co-
secretary Tushar at Ishwan
Gaushala Nalagarh in which Solan
Department President Master
Surendra Sharma and Provincial
Sanskrit Chief Prem Sharma were
specially present. In meeting,
satisfaction was expressed on the
various activities done during the
last year, various training classes to
be organized during the next 6
months were announced. After the
meeting, Tushar informed the
journalists that for the purpose of
organizing and empowering the
Hindu society, Vishwa Hindu
Parishad has been striving for the
last 59 years and next year in 2024,
on completion of Shashti year (60
years), a grand event will be

organized all over India. To fulfill
this objective, training classes for
workers will be organized in

Himachal Pradesh including
North region. Women's regional
class is being organized from 7th to
9th April at Nurpur and the men's
regional class is being organized
from 7th to Sth Apnl at Jammu.
Apart from this, the Parishad
Shiksha Varg (Regional Varg) is
going to be held in Amnitsar from
May 20 to 30, in which workers
from Himachal, Punjab, Leh,
Ladakh will participate. Dogra
said that Matri Shakti Vikas Vargis

going to be held in the month of
June in which training class for
women above 35 years of age will
be organized in Mandi district. He
said that to connect youths and
gitls with patriotism, Hindutva
and Satya Sanatan Dharma, a
seven-day provincial bravery
training class would be organized,
in which Bajrang Dal training
camp for youths below 35 years
would be held from July 11 to July
17 (Dehra, Kangra) and
Durgawahini training classes for
gitls will be organized from July
21 to July 27.
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JOINDER DEV ARYA
BANGANA, MAR 12

Courtesy of the Ministry of Health and Family Welfare,
Government of India, a six-day training camp was organized
in Bangana, on the second day, Dr. Suresh Kumar, Director,
Population Research Center, Ministry of Health and Family
Welftare, Government of India said how the survey is done in
the village. Gave information / Director of Population
Department, Dr. Suresh Sharma says that the work of
mapping, listing will be completed in the first phase. Before
this, six surveys have been done in Himachal. After mapping,
listing, surveys are conducted by the Ministry of Health and
Family Welfare, Government of India, so that future plans
can be made. During the camp, training of National Family
Health Survey will be given to 85 trainees.

‘Budget presented by AAP govt only met

] 1 il
KULDEEP SOOD
BARNALA: An important meeting of the Government
Teachers Union Punjab District Barnala Unit was held at
Chintu Park Barnala under the chairmanship of District
President Harinder Mallian. In the meeting, the leaders
expressed their reaction to the budget and said that the budget
presented by the AAP government has only disappointed the
employees. He said that where the conspiratorial silence
regarding the pay commission dues of the employees in this
budget, the absence of a proposal to restore the old pension,
the youth has been cheated by not keeping any funds for jobs
for the unemployed, there is a gap of 73000 crores between
income and expenditure. The government does not have any
concrete plan to bail the state out of debt. District General
Secretary of the organization Kushal Singhi, Amrik Singh
Bhadalwad said that the AAP government is spending money
from the treasury of Punjab on popular advertising and there
is no restriction on the wasteful expenses of its ministers,
MLAs, but small employees. However, a big robbery is being
done on the legitimate rights of the small employees, which
the employees will never tolerate.

Social worker Ranjodh Singh gets award

SHIV KUMAR SHARMA
KARNAL, MAR 12

Punjab's renowned
philanthropist Ranjodh Singh,
International Chief Director,
has been honoured with the
Gem Leader Award by the
Anti Corruption Foundation
of India for his outstanding
work in the field of
eradication of corruption and
human rights. In the National
Office of Anti Corruption
Foundation of India, National
President Narendra Arora
honoured Ranjodh Singh by
giving him the certificate of
the Award. On this occasion,
Narendra Arora said that
Ranjodh Singh is a renowned
journalist of Punjab who is
dedicated to social service. He
is serving at the international
level in Anti Corruption
Foundation of India and
Human Rights International
Federation. He said that the

Cong govt will not be able to handle if

team leaders of Anti
Corruption Foundation of
India work for eradication of
corruption  awareness  in
different states across the
country and they are
honoured to encourage the
same leaders.

He said that the top
leaders of the month of
February have been honoured
with the Award. He said that
the Top Leaders Award for

people come on road: Jairam Thakur
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recover. The BJP has accepted
the public opinion. For the
first time in the history of the
state, the government has been

SANJAY AGGARWAL
DHARAMSHALA, MAR 12
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Former Chief Minister Jairam
Thakur launched a scathing
attack on the Congress
government at the BIP's
protest rally against the state
Congress government in
Dharamshala on  Sunday,
saying that the government of
Chief Minister Sukhwinder

" if‘t

proved that this government is
anti-people. Many veteran
leaders of BJP are present in
this rally. He said that if the

was given to Ranjodh Singh,

Praveen Kumar Bansal, Singh Sukhu hasnot becomea public comes on the road, the  formed with the vote of 0.97
Vishal Kath, Gagandeep popular government, but has  government will not be able to  percent.
Malhotra, Gurmeet Singh  become a popular

Brar, Rajesh Saraf, Mohd.
Sharma, Ramakant Dayora,
Ravi Sharma, Riyaz K, Vijay
Gupta, Gaurav Gaba, Manoj
Kumar and Barnali Sharma.
Sunil Babbar and Deepak
Sharma were also present on
this occasion.

government and is engaged
in the closure of schools
and colleges. happened.
Jairam Thakur said that it
was not right to de-notify
the decisions taken by the
government. The closure of
college and school has
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People want change: Pooja Magra

PREETI SAINI

SADHAURA: Aam Aadmi Party leader Advocate Pooja
Nagra, former Joint Secretary Lok Sabha Ambala Haryana in
Sadhaura of AAP said in a press conference that people want
change. Sarpanchs are angry due to the BJP government’s
policy. Teachers went on the streets, people are in bad
condition due to unemployment. The roads were not
constructed with the money that came. The biggest problem of
Sadhaura is the medical problems in the hospital here. Aam
Aadmi Party leader Pooja Nagra said that she is a lawyer and
will make everyone aware of their legal rights. Will take the
problems of the common man to the administration and will
walk step by step with the public. Today the Aam Aadmi Party
has become the need of the people. Only the AAP has
established a role model in Delhi and in the whole of Punjab
also people gave a majority to it.

Subhash Sehgal re-elected
president of Lions Club Nabha

RAKESH JINDAL

NABHA: A meeting of Lions Club Nabha was held today in
which Lion Subhash Sehgal was unanimously elected as the
President for the year 2023-24 due to his excellent work. On
this occasion, Subhash Sehgal thanked everyone and expressed
confidence that next year he will try to rise to everyone’s
expectation. Secretary Lion Gurmeet Singh hinted that projects
on children and breast cancer will start in the coming days. Prof.
Surinder Bir Singh Sethi said that Lions Club Nabha is going to
start a beautiful garden in Civil Hospital Nabha which will also

have seating arrangements.
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I, Sham Dev Sharma S/o Ram
Suchit Sharma R/o H.No. 26/1-A, Old
Beant Nagar, Po. P.A.P Lines,
Jalandhar declare that my son Sahil
Kumar Sharma along with his wife
Pooja Sharma and along with their
children Ishan Sharma and Aniket
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Public Notice Change of Name

| Hitherto Known as Ramesh Lal
Chander son of Bhagat Ram resid-
ing at Baba Budha Ji Enclave Back
Side ,Guru Ravidass Gurudwara
Dakoha Jalandhar , Punjab have
changed my name and shall here-

after be known as RAMESH
Sharma, they are out of my control. | LAL. Arpi]

disinherit them from my movable and
immovable properties. | and my fami-
ly members shall not be held respon-
sible for any kind of dealings done
with them. All please note.
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Change of Name

I, Advin s/o Danial r/o
Noormahil Road, Indera Colony,
Dhin, Jalandhar, Punjab have
changed my name from Advin to
Edvin. All please note.

I, Anil Kumar s/o Raj Kumar
rfo 27-G 1/1, Kartar Nagar, Model
House, Jalandhar (PB) have
changed my name to Anil Kumar
Nischal. All please note.

Y

| Hitherto Known as Taranjeet
son of Raj Kamal residing at Near
Balmik Mandir Dakoha Jalandhar ,
Punjab have changed my name
and shall hereafter be known as
TaranjeetBanger.  (Awit)
I, Anjali D/o Rajinder Kumar
Mehton R/o E.S. 607, Labour Court
Road, Abadpura Jalandhar Punjab
144003. have Changed my Name
from Anjali to Anjali Mehton. (Armit)
1, Krishan S/o: Harmesh Lal, R/o:
Village: Kandola Kalan,
Tehsil:Phillaur,District:-Jalandhar
(Punjab), India, have changed my
name to: Krishan Kaul. (Arpit)
1, Gourav S/o: Harmesh Lal, R/o:
Village: Kandola Kalan,
Tehsil:Phillaur, District:- Jalandhar
(Punjab), India, have changed my
name to: Gourav Kaul. (Arpit)
I, Anil Kumar Arora S/O Sat Pal
Arora C/O Nitin Arora R/O 341,
Varindavan Gardens, Fatehgarh
Churian Road, Amritsar have
changed my name to Anil Arora.
Concerned please note. {(SONI
1, Sarbjit Singh Son of Mr. Rajpal
Singh Resident of VPO Rajoke
Distt. Tarn Taran have changed my
name from Sarabjit Singh to Sarbjit
Singh for all future purposes.

I, Meetu w/o Rajan Gandhi r/o
H.No. B14/224/1, Banian Mandir,
Ghai Street, Takki Mohalla, Mehli
Gate Phagwara, Distt.Kapurthala
have changed my name to Meetu
Gandhi after marriage. All please
note.

I, Param Jit Singh S/o Piara
Lal R/o VPO. Dialpur, District
Kapurthala, Punjab Have Changed
My Name From Param Jit Singh To
Paramijit. All please note.

I, Gurpreet Singh S/o Sarabjit
Singh R/o H.No. 795, Basti Mithu,
Jalandhar-144002, Punjab have
changed my name from Gurpreet
Singh to Singh Gurpreet (Surname
as Singh) All please note.

I, Parveen W/o Amit Kumar
R/o B-Vill/9, Purana Bazar, Barnala-
148101, Punjab have changed my
name to Parveen Rani, after mar-
riage. All please note.

I, Madhvi Khullar w/o Chander
Mohan Sehgal r/o 905, Bhagat
Singh Nagar, Jalandhar (PB) have
changed my name to Anu Sehgal.
All please note.

I, Happy s/o Balwinder Jit r/o
Patti Ram Ki, VPO. Jandiala, Tehsil
Phillaur, Dhaliwal, Jalandhar have
changed my name to Happy Pallan.
All please note.

I, Sahil Kumar s/o Murli r/o
Arman Nagar, Phase-2, Dakoha to
Talhan Road, Near Saini Cement
Store, Jalandhar have changed my
minor son name from Anubhav to
Anubhav Kumar. All please note.
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